IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

13.01.2026

‘ | Notified
i Courtjamount
e Fee to be

‘ paid

1 M K PRADHAN [2316/2026(13.01.2026 |FAO/173/2020 o | c |
2 |T. SWAIN  [2330/2026|13.01.2026 |[WP(C)/10561/2025 |10 | c |
3 |B.K. PARDHI [2338/2026|13.01.2026 |WP(C)/27486/2025 |10 | c |
T 2344/2026(13.01.2026 |WP(C)/524/2026 10 c
5 |onans KOMAR19353/2026(13.01.2026  [cRLMC/4578/2025 |10 c
6 |P.R.MISHRA [2356/2026|13.01.2026 |CRLMC/5691/2025 |10 | c
7 |N.C.SINHA [2363/2026(13.01.2026 |CONTC/6199/2025 |10 | c
'8 |H.S.PAIKRAY|2365/2026(13.01.2026 |CRLMC/75/2026 0 | c
9 |a.JENA 2368/2026(13.01.2026  |CRLMC/55/2026 o | c |
10 |S.M.DHAL  [2371/2026(13.01.2026 |CMP/610/2025 0| c |
‘11 gEEAPATI ‘2384/2026‘13.01.2026 WP (C)/24277/2025 ’10 ‘ ‘c ‘
12 |H JENA 2390/2026|13.01.2026 |CONTC/5997/2023 |10 | c |
13 |D PATTNAIK [2391/2026(13.01.2026 |FAO/44/2022 o | c |
M/S.MANAS ‘
14 |[RANJAN 2392/2026(13.01.2026 |CONTC/91/2026 10 c
PRADHAN
15 |S K PRADHAN |2394/2026(13.01.2026 |CONTC/6140/2025 |10 | c
16 |p CH DAS  [2395/2026(13.01.2026 |[WP(C)/3278/2024 |10 | c
17 |K P BEHERA [2396/2026(13.01.2026 |WP(C)/32071/2025 |10 | c
18 |G R PATRA |2397/2026|13.01.2026 |WP(C)/34716/2025 |10 | c |
19 |R K SAHU  |2401/2026|13.01.2026 |[WP(C)/37320/2025 |10 | c |
20 |s DaS 2403/202613.01.2026 |[WP(C)/37396/2025 |10 | c |
21 |P NAYAK 2423/202613.01.2026 WP (C)/8369/2007 |7 | oo
3.00,3*3
22 |Y DAS 2425/2026|13.01.2026 |RSA/418/2017 10 SENT TO |U
XEROX
RANJIT
23 |MOHANTY , |2426/202613.01.2026 |CONTC/5209/2025 |10 c
P.BHUYAN
24 |s SAMAL 2427/202613.01.2026 |CONTC/5897/2025 |10 | c |
Xerox fee
25 |Y DAS 2428/2026(13.01.2026 |RSA/418/2017 10 = U
Rs3.00/-,




Ready fee
=3*3

26 |J P KAR 2429/202613.01.2026 |WP(C)/13686/2013 |7 | o
27 |J P KAR 2430/2026|13.01.2026 |WA/416/2013 o | o
28 |R K BARIK |2431/2026|13.01.2026 |WP(C)/19082/2023 |10 | R
29 |G K SAHOO [2432/2026(13.01.2026 |WP(C)/15877/2016 |10 | R
30 |[B C PANDA [2433/2026|13.01.2026 |WP(C)/2618/2023 |10 | R
31 |R K BARIK |2434/2026|13.01.2026 |WP(C)/33861/2023 |10 | R
32 [B ROUT 2436/2026|13.01.2026 |WEC (OAC) /3545/2017 [10 | o
33 |s C Das 2439/2026|13.01.2026 |RPFAM/313/2024 0 | R
34 |R K MISHRA [2440/2026|13.01.2026 |CMP/550/2025 0 | R
35 |K DAS 2441/2026(13.01.2026 |[WP(C)/24195/2025 |10 | oo
36 |J P KAR 2445/202613.01.2026 WP (C)/276/2025 110 | v
‘37 ‘;O;APATRA ‘2450/2026‘13.01.2026 WP (C) /30464/2025 ‘10 ‘ ‘U ‘
38 |P.K.KHILLAR|2455/2026(13.01.2026 |ABLAPL/69/2026 0 | c |
39 |n PANDA 2457/202613.01.2026  |CONTC/5351/2025 |10 | c |
40 |BP PANDA  |2468/2026|13.01.2026 |ABLAPL/158/2026 |10 | c |
41 |[BP PANDA  |2469/2026|13.01.2026 |ABLAPL/154/2026 |10 | c |
42 |B.P.SAMAL |2482/2026|13.01.2026 |CMP/1947/2025 0 | c |
43 |JR SAHOO  [2489/2026|13.01.2026 |ABLAPL/8386/2025 |10 | c |
44 |JR SAHOO  [2490/2026|13.01.2026 |ABLAPL/12776/2024 |10 | c
45 |M. BEHERA |2491/2026|13.01.2026 |WP(C)/26988/2025 |10 | c |
46 |M. BEHERA |2492/2026|13.01.2026 |WP(C)/26988/2025 |10 | c |
JYOTI
47 |RANJAN 2497/2026(13.01.2026 WP (C)/37831/2025 |7 U
NAYAK
JYOTI
48 |RANJAN 2498/2026(13.01.2026 WP (C)/36436/2025 |7 U
NAYAK
49 |P C DAS 2500/2026(13.01.2026 | ABLAPL/5158/2025 |10 ;;gg;i;is
50 |SARAT DASH [2501/2026(13.01.2026 |CRLMC/16/2026 |7 | o
51 |B K PATI  |2503/2026|13.01.2026 |WP(C)/37776/2025 |10 | c |
52 |P C DAS 2517/202613.01.2026 |0JC/5401/1998 0 | o
53 |P K JENA  |2519/2026|13.01.2026 |WP(C)/14365/2015 |7 | o
54 |S K SAHOO |2520/2026(13.01.2026 |[WP(C)/13782/2019 |10 | o
55 |M PAGAL 12521/202613.01.2026 |[RSA/213/2002 0 | o
56 |A K BISWAL |2522/2026(13.01.2026 |[WP(C)/2278/2020 |10 | o
57 |S K SWAIN |2525/2026|13.01.2026 |BLAPL/2737/2018 |10 | o
58 |B K LENKA |2526/2026(13.01.2026 |MACA/425/2005 0 | o
59 |A MOHAPATRA |2527/2026(13.01.2026 |CRLA/744/2018 0 | S
60 |A MOHAPATRA |2528/2026|13.01.2026 |CRLA/91/2022 0| o
61 |R. MOHANTY [2537/2026(13.01.2026 |[WP(C)/36585/2025 |10 | c |
62 |[B. K. SINGH|2538/2026|13.01.2026 |WP(C)/36336/2025 |10 | c |




63 |B. K. SINGH|2541/2026(13.01.2026 |[WP(C)/22619/2025 |10 | c |
64 |K. C. PANDA|2542/2026(13.01.2026 |[WP(C)/35495/2025 |10 | c |
65 |P K NAYAK |2543/2026(13.01.2026 |[WP(C)/37223/2025 |10 | c |
66 |A. K. SRAHOO|2544/2026(13.01.2026 |[WP(C)/36271/2025 |10 | c |
67 |D. R. SETHI|2545/2026(13.01.2026 |[WP(C)/37453/2025 |10 | c |
‘68 Ty ‘2546/2026‘13.01.2026 WP (C) /33482/2025 ‘10 ‘ ‘c ‘
69 |A B PRADHAN|2551/2026(13.01.2026 |WP(C)/680/2026 0| c |
70 |B MOHANTY [2553/2026|13.01.2026 |[WA/1287/2024 0| R
71 |A K BEHERA [2556/2026(13.01.2026 |FAO/384/2023 0| c |
72 [ e [2557/202613.01.2026  [FAO/549/2020 10 c

73 Aol KUMAR 19558/2026[13.01.2026  [BLAPL/12388/2025 |10 c

74 BoRo8 KOMARl2560/2026(13.01.2026  [BLAPL/12390/2025 10 c

75 |L D KABI  [2561/2026(13.01.2026 |FAO/96/2021 0 | c |
76 |K C SAMAL |2570/2026(13.01.2026 |[WP(C)/15933/2025 |10 | o
77 |A SUNDARAY [2571/2026(13.01.2026 |[WP(C)/36595/2025 |10 | N
78 |[B SRHOO 12572/2026|13.01.2026 |[WP(C)/32299/2025 |10 | N
79 |H K PANDA [2573/2026(13.01.2026 |WP(C)/36300/2025 |10 | N
80 |[PANKAJ 2574/2026|13.01.2026  |CRLMC/321/2025 10 | o
81 |[PANKAJ |2575/2026|13.01.2026 |BLAPL/10612/2025 [10 | o
82 |L MOHANTY [2576/2026(13.01.2026 |CRLMC/1296/2024  [10 | v
83 |P BEHERA  [2579/2026(13.01.2026 |CMP/2126/2025 10 | o
‘84 ‘EOEARANA ‘2580/2026‘13.01.2026 CMP/1762/2025 ’10 ‘ ‘U ‘
85 |P BEHERA  [2581/2026(13.01.2026 |WP(C)/31981/2024 |10 | CE
86 |G JAYASINGH|2582/2026(13.01.2026 |WP(C)/27890/2025 |10 | CE
87 |P.K.BEHERA [2585/2026(13.01.2026 |[WA/833/2025 0 | c
88 |R.PRADHAN [2586/2026(13.01.2026 |[WA/833/2025 0 | c
89 |S.ACHARYA [2587/2026|13.01.2026 |TRP(C)/177/2025 |10 | c
‘90 g;ﬁ?; SAGRR 2594/2026‘13.01.2026 ABLAPL/129/2026 ‘10 ‘ ‘c ‘
91 |SARAT DASH [2596/2026|13.01.2026 |ABLAPL/102/2026 |7 | o
92 |SARAT DASH [2597/2026|13.01.2026 |CRLMC/5077/2025 |7 | o
93 |H. K. PANDA|2602/2026(13.01.2026 |[WP(C)/974/2026 0| c |
94 |P. K. JENA |2603/2026(13.01.2026 |[WP(C)/36938/2025 |10 | c |
95 |P. C. DAS |2604/2026(13.01.2026 |WP(C)/28368/2025 |10 | c |
96 |B. R. SWAIN|2605/2026(13.01.2026 |WP(C)/322/2026 0| c |
97 |R K SAHU  |2607/2026(13.01.2026 |WP(C)/4926/2014 |10 | v
98 |P BEHERA  |2608/2026|13.01.2026 |WPC (OAC)/3479/2014 |7 | v
99 |M D BISWAL [2609/2026(13.01.2026 |CONTC/5433/2023 |10 | v
100 M D BISWAL [2610/2026|13.01.2026 |WP(C)/21184/2024 |10 | R
101 M MOHANTY [2611/2026(13.01.2026 |[WP(C)/11348/2006 |10 | u |




102 M MOHANTY [2612/2026|13.01.2026 |WP(C)/15662/2005 |10 | R
103 M MOHANTY [2613/2026(13.01.2026 |WP(C)/9095/2010 |10 | R
104 |M MOHANTY [2614/2026(13.01.2026 |0JC/2058/1996 0 | R
105 B R DALAI [2615/2026|13.01.2026 |ABLAPL/4088/2022 [10 | o
106 K K NATH  [2616/2026|13.01.2026 |WP(C)/8102/2019 |10 | R
107 |M MOHAPATRA [2617/2026|13.01.2026 |WP(C)/8878/2015 |10 | R
108 |s K MOHANTY [2618/2026(13.01.2026 |WP(C)/9971/2004  [10 | SR
1109 |S K MOHANTY [2619/2026(13.01.2026 |0JC/2421/1990 0 | u |
1110 D SAMAL 2620/202613.01.2026 |CRLREV/483/2024 |10 | v
111 |S K MOHANTY [2621/2026|13.01.2026 |WP(C)/3436/2007 |10 | u |
112 |A K SAHOO |2622/2026|13.01.2026 |RFA/159/2003 0 | v
113 |H K MOHANTA [2623/2026|13.01.2026 |WP(C)/21493/2014 |10 | SR
114 |P K ROUTRAY [2624/2026|13.01.2026 |WP(C)/3682/2022 |10 | SR
115 R SAMAL 2625/2026|13.01.2026 |0JC/399/1983 |7 | SR
116 |S K PARIDA |2626/2026|13.01.2026 |WP(C)/28932/2025 |7 | SR
117 |S K PARIDA |2627/2026|13.01.2026 |WP(C)/28641/2025 |7 | SR
118 |S K PARIDA |2628/2026(13.01.2026 |WP(C)/28623/2025 |7 | o
119 [P N NAYAK |2629/2026(13.01.2026 |[WP(C)/10063/2024 |10 | o
120 D D NAIK  |2630/2026|13.01.2026 |CMP/286/2025 0 | o
121 |S K LENKA |2631/2026|13.01.2026 |[WP(C)/36033/2025 |10 | o
122 |H S PAIKRAY|2632/2026(13.01.2026 |CRLMC/56/2026 0 | o
123 ?RTPATHY 2633/2026|13.01.2026 |CRLMP/1741/2025 |10 U

1124 |A.SAHOO 2634/202613.01.2026 |ABLAPL/204/2026 |10 | c |
125 ?RTPATHY 2635/2026|13.01.2026 |ABLAPL/46/2026 10 U

126 [K C PANDA |2636/2026(13.01.2026 |[WP(C)/31333/2025 |10 | o
1127 |GK TRIPATHY|2637/2026(13.01.2026 |[WP(C)/36057/2025 |10 | c |
128 |K C PANDA |2638/2026|13.01.2026 |WP(C)/294/2026 0 | o
129 [K C PANDA |2639/2026|13.01.2026 |[WP(C)/21259/2025 |10 | o
1130 |J R BEHERA |2640/2026|13.01.2026 |[WP(C)/35395/2025 |10 | o
131 M R PADHI |2641/2026|13.01.2026 |[WP(C)/33094/2025 |10 | o
132 |A K PANDA  |2642/2026|13.01.2026 |CONTC/5776/2025 |10 | o
133 |S K SAHOO |2643/2026|13.01.2026 |CONTC/6159/2025 |10 | o
134 |S K SAHOO |2644/2026|13.01.2026 |CRLMP/1609/2025 |10 | o
135 |A SUNDARAY [2645/2026|13.01.2026 |ABLAPL/13065/2025 |10 | o
136 |P K MISHRA [2646/2026|13.01.2026 |ABLAPL/15094/2025 |10 | c |
1137 |S K PAL 12647/2026(13.01.2026 WP (C)/36250/2025 |10 | U
138 [ AR 12648/2026(13.01.2026  ABLAPL/188/2026 |10 c

139 |P K MISHRA [2649/2026|13.01.2026 |WP(C)/32707/2025 |10 | o
140 ;g;g;??SH 2650/2026|13.01.2026 |CRLA/471/2021 10 c

141 |P K JENA  |2651/2026|13.01.2026 |ABLAPL/43/2026 |7 | S
142 |S K MISHRA |2652/2026|13.01.2026 |WP(C)/37324/2025 |10 | c




143 |G C JENA  |2653/2026(13.01.2026 |WP(C)/11388/2025 |10 | v
‘144 Nt ‘2654/2026‘13.01.2026 ABLAPL/53/2026 ‘10 ‘ ‘c ‘
1145 M R ROUTRAY |2655/2026(13.01.2026 |WP(C)/34301/2025 |10 | c |
1146 |S SAHOO 2656/2026|13.01.2026 |WP(C)/33934/2025 |10 | v
| | | Total 11418

NIC




